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Orders of the Tribunal Sheet No. 11-

OA No.75/03 

19.11.2008 
HON ' BLE MR . JUSTICE A. K. YQG., J . M. 
HON ' BLE MRS MANJULIKA GAUTAM , A.M. 

Shri R. C. Pathak, Advocate on 
behalf of applicant states that inspite 
of several communications legal 
representatives of deceased applicant 
is not coming. He has no instructions 
regarding this case , Accordingly OA is 
dismi>sed as having abated . No costs . 
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